Electricity trading

2144. SHRI N. K. SINGH:
SHRIMATI SHOBHANA BHARTIA
Will the Minister of POWER be pleased to state:

(a) theextent of trading in electricity achieved, so far;

(b) by when Government expects trading in electricity to increase for optimum utilization of

surplus power with distribution utilities; and
{c) how this would help in meeting short term rising demand and shortages?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.C. VENUGOPAL): (a) The
extent of trading in electricity, in terms of volume traded in the short-term, has been continuously
increasing over the years. The short-term volume in total electricity generation was also increased
from 2.16% 1o 5.34% from 2004 -05 to 2010-11. The volume of electricity (kvh / Units) transacted
through trading licensees and power exchanges has increased four times since trading started as

licensed activity i.e. from 11.85 Billion Unit in 2004-05 to 43.22 Billion Unit in 2010-11.

(b) Short-term power trading leads to optimal utilization of generating resources. This is
undertaken through traders, power exchanges and directly between distribution companies. Several
steps have been taken by the regulatory commissions to facilitate short-term power trading. The
CERC granted licenses to 44 entities and permitted power exchanges for trading in electricity.
Traders have started their trading operations in the year 2004-05 and power exchanges namely, IEX

commenced its operations in June, 2008 and PXIL commenced its operations in October, 2008.

(c) In a large country like India with varied climatic conditions, fuel resource availability and
load centres, short-term trading helps to exchange power between sumlus regions and deficit
regions. Distribution utilities are actively participating in the short-term markets to procure or sell
power based on the existing shortages or demand. Between 2008-09 to 2010-11, the volume of
power traded increased from 3.31 Billion Unit to 10.25 Billion Unit for direct bilateral transactions
between the Discoms. Even open access consumers are accessing short-term trading market to

procure power.
Agitation against lower Subansiri and other hydroelectric projects
2145, SHRI BIRENDRA PRASAD BAISHYA : Will the Minister of POWER be pleased to state:

(a) whether Government has noticed the massive agitation by people and organizations
against the Lower Subansiri Hydroslectric Project of NHPC and other hydro power projects in the

North Eastern Region; and
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(b) ifso, the details thereof including the steps taken to address their demands?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.C. VENUGOPAL): (a) A
number of representations have been received from various organizations especially on the issues of
safety and downstream impact due to the construction of Subansiri Lower Hydroelectric Project
(2000 MW ) in Assam and Arunachal Pradesh.

(b) On the concemns expressed by Govemment of Assam (GoA), NHPGC constituted an
Expert Group consisting of experts from lIT, Guwahati, Gauhati University and Dibrugarh University to
study the downstream impact of Lower Subansiri HEP (2000 MW). The Expert Group has submitted
its final report on 3.3.2011. Meanwhile, on the concems expressed by GoA regarding structural safety
of the dam, Planning Commission has appointed a two Member Technical Experts Committee to

study the technical reports of the Expert Group.

Further, as desired by GoA, a Joint Steering Committee (JSC) has been constituted by NHPC
on 19.04.2011 to suggest feasible and practicable remedial measures in the downstream areas with
reference to Expert Group's recommendations on downstream impact of Subansiti Lower Dam

(Part-Il) alongwith issues related toflood, bank erosion and sediment control.

As recommended by an Inter-Ministerial Group, headed by Secretary (Water Resources),
cumulative environment impact assessment study of Lohit sub-basin has recently been completed by

WAPCOS and studies for Subansiri and Siang sub-basins are on the anvil.
Status ot NHPC projects
2146. SHRI SHYAMAL CHAKBABORTY : Will the Minister of POWER be pleased to state:

(a) whether it is a fact that the scheduled dates of commissioning of many under

construction projects of NHPC have been delayed; and
(b) ifso, the details thereof and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.G. \/ENUGOPAL): (a)
Yes, Sir.

(b) At present, NHPC is constructing ten hydro-electric projects in the country. Out of
these, commissioning of nine projects is likely to be delayed due to various reasons are given in the

statement.
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